
BEFORE THE NATIONAL GREEN TRIBUNAL, (SZ) AT CHENNAI 
Original Application No.89 of 2022 

M-4 LBP Systemised Irrigation council and others.                   …Applicants 
 

Vs 
 

Union of India and others      ...Respondents 
 

Additional Typed Set of papers filed by Applicant -INDEX 

S.No. Date Description of documents Pg.No. 

1. 06.05.2024 Newspaper publication 01 

2. 13.05.2024 G.O.Ms.No.60, Water Sources (S1) 
Department 

    02 

3. - Component abstract     12 

 

It is certified that all the documents contained in the above typed set 

of papers are true copies. 

Dated at Chennai, this the 16th day of May, 2024. 

 

          COUNSEL FOR APPLICANT 
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Rehabilita
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To be 
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To be 
Reconstru

cted

Rehabilita
tion

Reconstru
ction

I

1
Bund Strengthening with Precast Slab 
Lining   in Km 200.00 45.22

2 Head Sluices and Direct Sluices 179 81 12 11 32 7 74 18 106

3 Bridges 95 1 13 1 9 4 1 13

4
Bund Strengthening with Precast Slab 
Lining  above   Structures in Km 18.63 20.40

5 Under Tunnel / Drainage Culvert 166 120 10 7 8 111 4 118 12

6 Aqueduct 10 6 2 2 4 2 6 2

7 Aqueduct cum Outlet 4 1 2 2

8 Canal Syphon 3 1 1 1

9 Regulator 7 2 1 1

10 Protection wall 16.400 19.540 10.995 30.535

II

1 Canal lining with concrete length in KM 377.60 126.28 6.80 6.80

2 Head Sluices and Pipe Sluices 1451 19 166 7 77 24 326 31 403

3 Regulator 56 10 11 10 13 10 13

4 Drops 1239 92 142 9 244 19 298 28 542

5 Road pipe culvert 273 2 57 6 21 27

6 Protection wall 6.430 58.12 31.53 89.65

Civl Works (Main Canal)

Civil Works (Disty Canal)

N.W:- Extension, Renovation and Modernisation  of Lower Bhavani Project  Canal in Erode, Tiruppur and Karur Districts.
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(PACKAGE I - IV)
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     M/s. A.PRAVEEN KUMAR (2836/12) 

M. MEENATCHI (2685/12) 
 

COUNSEL FOR APPLICANT 
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